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(d) if so, the details thereof 7

THE MINISTER OF SURFACE TRANSPORT (SHRI 
TG VENKATRAMAN) (a) to (d) The Hon’ble Member 
desires to know the condition of the NH 31 between 
Bilasipara to Nalbari (inadvertently mentioned as Balbari) 
This stretch of NH has suffered due to recent monsoons 
However all efforts are being made to restore the 
damages and maintain the National Highway in traffic
worthy condition within available resources

fTranslation]

Indira Gandhi Rashtnya Manav Sangrahalaya

4678 SHRI TARA CHAND SAHU 
SHRI VISHVESHWAR BHAGAT 
SHRI PUNNU LAL MOHLE

W ill the M inister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) whether the Government are aware of the alleged 
irregularities in postings and functioning of Senior Officers 
at Indira Gandhi Rashtnya Manav Sangrahalaya in Bhopal

(b) if so, whether the Government have taken any 
action in this regard and also to rectify the functioning of 
the Institute,

(c) if so, the details thereof and

(d) if not the reasons therefor?

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI SR  BOMMAI) (a) to (d) 
Recently some complaints have been received concerning 
Indira Gandhi Rashtnya Manav Sangrahalaya, Bhopal and 
its top functionanes These are receiving attention of the 
Government

[English]

Technical Institutions

4679 SHRI N RAMAKRISHNA REDDY 
SHRI JAI PRAKASH AGARWAL

W ill the M inister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state

(a) the places where Technical Institutes have been 
set up in the country dunng the last three years till date, 
State-wise,

(b) whether the Government are considering to set 
up some more technical institutes,

(c) if so, the details thereof State-wise, and

(d) the achievements made by the technical institutes 
dunng the last three years and the amount of Central 
assistance made available to them State-wise9

THE MINISTER OF STATE IN THE DEPARTMENT 
OF EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA)
(a) to (d) Under the AICTE Act, 1987, the AICTE is 
empowered to grant approval to new technical institutions, 
and for introduction of new courses or programmes in 
consultation with the agencies concerned The proposals 
received from various State Governments, agencies, 
Societies as per the prescnbed procedure are examined 
by the AICTE with the help of experts and in consultation 
with the State Governments concerned While the institutes 
established earlier with the approval of AICTE have been 
producing technical manpower, the institutes set up in 
the last three years have yet to turn out the first batch 
of students Information with regard to the State-wise 
technical institutes set up in the country dunng the last 
three years till date to being collected and will be laid on 
the table of the House

[Translation]

ICON of Ganga

4680 KUMARI UMA BHARATI Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state

(a) whether the Icon of Ganga placed in the famous 
Ganga temple at Gangotri is being worshiped by the 
devotees inspite of its broken shape,

(b) if so, the reasons for with-holding the facts from 
the devotees in regard to its broken shape,

(c) whether any inquiry has been conducted in this 
regard, and

(d) if so the outcome thereof and if not, the reasons 
therefor9

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT (SHRI S R BOMMAI) (a) No, Sir The 
Icon of Ganga is not broken

(b) Question does not arise

(c) Yes Sir

(d) An enquiry was conducted Distnct Magistrate, 
Uttar-kashi has intimated that no Icon of Ganga has been 
broken

Dispute among Various Departments on 
Irrigation Projects

4681 SHRI MOHAMMAD ALI ASHRAF FATMI 
SHRI PAWAN DIWAN

Will the Minister of WATER RESOURCES be pleased 
to state

(a) whether the Government are aware of the disputes 
amongst various departments dunng the implementation 
of irrigation projects


